@ TEM NO. 105 COURT NO. 8 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI' M NAL APPEAL NO 627 OF 2004

SREE VI JAYAKUMAR & ANR Appel | ant (s)

VERSUS

STATE BY | NSPECTOR OF PCLI CE, KANYAKUVARI Respondent (s)

(Wth office report)

Dat e: 29/03/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. VENKATARAMA REDDI
HON BLE MR JUSTI CE P. P. NAOLEKAR
For Appellant(s) M. A T.M Rangaranmanuj am Sr. Adv.

M. M Greesh Kumar, Adv.

M. Khwai r akpam Nobi n Si ngh, Adv.

For Respondent (s) M. Abhay Kumar, Adv.
M. Jay Kishor Singh, Adv.

for M . Subranoni um Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

M. A T.M Rangaranmanujam |earned senior counsel

appeari ng



for

the appell ants commenced argunents at 2.45 p.m and was on his legs w

hen
the Court rose for the day. The matter renmi ned part-heard.
(A.-S. BISHT) ( PUSHAP LATA BHARDWAJ)
COURT MASTER COURT MASTER
.2/
-2
| TEM NO. 101 COURT NO. 8 SECTION |1 A
( PART- HEARD)
DATE: 30/ 03/ 2005
CORAM & APPEARANCE: SAME AS ABOVE.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

M. A T.M Rangaranmanujam | earned senior counsel appearing fo

the appellants resuned arguments at 11.30 p. m and argued till
12.40 p.m

The matter renmained part-heard.

Post the matter tonprrow.



(A.S. BISHT) (PUSHAP LATA BHARDWAJ)

COURT MASTER COURT MASTER



